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Date Pa}-ﬂcular

1. | 22-1-2025 | Affidavit o o

2. 22-1-2025 | Application in English :

i 22-1-2025 | Application in Hindi

4, 9-1-2025 | Copy from the notice sent to Amit Bansal alias
Bobby

D, 11-1-2025 | Arya Envelop measurement sent by Amit Bansal
alias Bobby

6. | 02-5-1989 | Copy of Map No. 146 dated 2-5-1989 of

Mangatpuram Colony, Block-D Behind Gopal
Gaushala.
Applicant
ate-22-1-2025
-1 Chandra Shekhar Gupta
103, Street No.3

Sai Puram, Delhi Roat

Meerut-2500

Police Station - B
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In the matter of : |
Chandra Shekhar Gpta Applicant
Versus
State of Uttar Pradesh .Respondent
Affidavit

I Chander Shekhar Gupta S/o Late Shrikishan Gupta R/o 103, Gali No. 3, Sai

Puram, Delhi Road, Meerut (U.P.) do hereby solemnly verify and declare as
under:-

That the content of the accompanying application are true and to the best of my
knowledge and belief.

. 7T NOT
That the annexure are true copy of its original. A

Verification:- S b

Verified at Meerut on that the affidavit are true and correct
to the best of our knowledge and belief and nothing has been concealed there
from nor any part of its is false.




Before The Naﬁ@nal Green Tribunal
Principa] Bench, New Delhi

Original Application No. 1096/2024
Chandra Shekhar Gupta

y Applicant

ers

State of Uttar Pradesh & Others N d
Respondents

Respected Judge Sir,

Ist.

Jagannathpuri Colony, behind Bahadur Motor, Transport Nagar, |

Meerut Development Authority approved map number 96. The public

gipark of.lagannathpuri Colony is 3000 square meters. There is a 30 feet

wide road around the public park.

1. Ajay Sehgal alias Sonu S/o Late Nand Kishore Sehgal, R/O-
Street No. 09, Saipuram, Delhi Road, Meerut,U.P.

2. Rainu Gupta W/0 Shiv Kumar Gupta R/0- Gali No.-3, Saipuram,
Delhi Road, Meerut-U.Pp.

3. Rahul Chhabda and Varun Chhabda sons of Laxman Das Chhabda
R/0- 39/3-C, Umesh Vihar Colony, T.P.Nagar, Meerut, U.P.

The illegal construction done by the above three persons inside the

public park of Jagannathpuri Colony has been demolished by Meerut
Development Authority.

lind. Mangatpuram Ca#ony,ﬁebw Gopal Gaushala, Delhi Road, Meerut-
Development authority approved map number-146 dated-2-5-1989,
Mangatpuram Colony Block

d Gopal Gaushala has a resic




Bh. Timbar Merchant, Kabadi Ba

Meerut city lllegal construction has been done in

MDA informed the

On 7-1-2025, Abhishek Pandey, Vice president.

Tribunal with an affidavit that no illegal construction of any kind has

been found at the Publik Park located at Mangatpuram Colony, Block-D,

behind Gopal Gaushala.

The applicant sent a notice by speed post to Amit Bansal alias Bobby R/0
M/s Babulal Dayanand Prasash Timber Merchant, Meerut city on 9-1-

2025 It was written in the notice that as soon as the order is received, a

site inspection of the public park should be conducted.

Amit Bansal alias Bobby refused to accept the notice sent by speed post
and did not conduct a site inspection of the public park. Abhishek
Pandey, Vice President- Meerut Development Authority has recovered
money from Amit Bansal alias Bobby who had done illegal construction

inside the public park.

A false and incorrect report has been sent to the tribunal. Vice
President-Meerut Development Authority is continuously misleading the

tribunal by misusing his position.




154

- Block-D, has been charged fo,

Developmen, Authority, M e
snd Providing correct information.

B WIong information regarding Public

Meerut Deve

lopment 2 ‘ ) )
Authority has tarnished Uthority (IAS) vice Chairman- Meerut

his personal benefit. the name of Indian Administrative Service for

Prayer

The names of the three persons who have encroached upon the Public Park of

Colony by making illegal construction should be written in the written
$0 that in future these three persons cannot encroach upon any public park.

m constructed inside the public park behind Mangalpuram Colony,
, behind Gopal Gaushala should be demolished and after the demolition, the
should be made to do a site inspection of the park.

Pandey, Vice President - Meerut Development Authority should be
d from the job and a fine of Rs. 1 crore 20 lakh should be imposed on him.

Applicant

Chandra Shekhar Gupta
103, Street No.3
Sal Puram, Delhi Road,
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